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RE: MOTION FOR ADJOURNMENT
AND CALLING ATTENTION NO-
TICE—contd.

FrriNnc ny Pakistant Forces
The Minister of External Affalrs
(Shri Swaran Singh): From time to

time there have been reports of con-
centration of Pakistani forces within
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Pakistan territory near Dahagram en-
clave. Taking advantage of the nar-
rowness of the strip of Indian terri-
tory separating the Pakistan main-
tand from this enclave, illegal move-
ment of Pakistani nationals has been
taking place between the enclave
and the Pakistan mainland. Patroll-
ling in the adjacent Indian area of
Tin Bigha was intensified to prevent
unauthorised passage of goods and
movement of Pakistani nationals
owver Indian territory from the Pakis
tan mainland to the Dahagram en-
clave. With the intensification ot
patrolling in Tin Bigha by our bor-
der police for ensuring that Pakis-
tani infiltration across the Indian bor-
der does not take place, the East
Pakistan Rifle Units came in strength
on the Pakistani side of the border
and dug themselves in opposite to the
West Bengal outpost of Jhirsinghesh-
war.

Patrolling by the West Bengal Po-
lice in the area to prevent unlawful
movement of Pakistani nationals be-
tween the Pakistan mainland and the
Dahagram enclave, was given the
colour of an economic blockade of the
enclave by the East Pakistan Govern-
ment. Pakistan concentrated its for-
ces all along the border in this sector
which gave rise to tension. On the
18th February 1965, the Deputy Com-
missioner of Cooch-Behar met his
counterpart, the Deputy Commissioner
of Rangpur, in order to review the
cause of {ension prevailing in this
border area. Both agreed that all
possible steps should be taken to ease
the situation.

The Pakistani press, however, came
out with baseless stories of India
having imposed an economic blockade
of Dahagram, the allegations of the
East Pakistan Government were de-
nied by the Government of West
Bengal, who in their telegram dated
the 12th March, 1965. drew the atten-
tion of the Government of East Pa-
kistan to the concentration of Pakis-
tani forces on the border. On the
1%h March, at about 5 p.m, some
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residents of Dahagram tried to lif
catile belonging to Indian nationals
at a place called Phulkabari. They
were backed by armed personnel of
the East Pakistan Rifles from this en:
clave. The West Bengal police rush.
ed to the scene and prevented the
Pakistani nationals from lifting the
cattle. There was a brief exchange
of fire. Shortly afterwards, = large
number of Hindu houses in Dahagram
were set on fire and there were re.
ports of some gun shots inside Daha-
gram. This was followed by Hindu
exodus from the Dahagram enclave
to the adjoining Indian territory;
about 150 Hindus fled Dahagram and
came to Cooch-Behar in search ol
shelter and security. At about mid-
night on the 13th/14th March, 1965,
some residents of the Pakistan en-
clave assembled around the Tin-
Bigha area and tried to break through
across Indian territory to the Pakis-
tan mainland. Pakistan policemen
from the enclave started firing to give
cover to thece Pakistani nationals,
and one Indian policeman was in-
jured. In self-defence flre was open-
ed by West Bengal Police also.

On the basis of interrogation of the
Hindu refugees from Dahagram who
had come away to the Indian terri-
tory, it was learnt that they had been
subjected fo oppression and harass-
ment. This was taken up with the
Government of East Pakistan in a
telegraphic protest by the Govern-
ment of West Bengal where it was
mentioned that unless effective steps
were taken by the Govenment of East
Pakistan to ease tension in this area.
there was likelihood of serious re-
percussions. There has been no re-
ply to this telegram dated 14-3-85.

Reports have reached the West Ben-
gal Government that inside Dahagram
on the 13th night there wag a con-
flict between the local muslims and
the Bhatia Muslims, ag a result of
which some houses were set on flire
and a large number of Bhatia Mus-
lims decided to leave Dahagram for
the Pakistan mainland.
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Finding that the situation in the
border of the Cooch-Bihar district
was becoming more tense because ot
the concentration of Pakistani forces
along the border, despite protest
lodged by the Government of West
Bengal, and of the reported persecu-
tion of Hindu residents of the
enclave, the Chief Secretary, West
Bengal Government, sen{ an Imme-
diate telegram on the 16th March
evening, to his counterpart in East
Pakistan drawing his attention to the
baseless accusations that were being
made against Indian authorities for
alleged atrocities perpetrated in the
area and also the false and highly
provocative and inflammatory version
of the Dahagram incidents which
were appearing in East Pakistan
newspapers, The Chief Secretary,
West Bengal, suggested that the two
Chief Secretaries should meet imme-
diately and discuss the situation. To
this a conditional acceptance was re-
ceived from the Chief Secretary, East
Pakistan, late last night. The Chief
Secretary, East Pakistan, while per
sisting in the baseless allegation of
aggression against Dahagram -has
stated: “We welcome your proposal
for meeting at Dacea but consider
restoration of status quo in Dahagram
essential before we can hold any
fruitful discussions”.

The situation took a turn for the
worse with commencement of conti-
nuous firing from across Paklstan
territory by Pakistani forces from
3-30 am_ on 17-3-88 in the follow-
ing areas of the district of Cooch-
Bihar:

Phulkababri

Tin-Bigha

Bagdokra

Kharkharia.

Heavy and intensive firing by Pakis-
tan Forces is continuing in this area
resulting in some casualties amon-
gst the civillan population of the
Indian areas mentioned above, Indian
border police has had to return fire
when it was indisprnsably necessary
to maintain its posts, According to
the latest information Pakistan forces
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are using meortars and hand grenadcs.
The Chief Secretary and the Inspec-
tor General Police, West Bengal, have
proceeded this morning to the site.

A strong telegraphic protest has
been lodged with the Government of
East Pakistan by the Gevernment of
West Bengal on the 17th March, urg-
ing upon that Government to issue
instructions to its forces to stop fir-
ing forthwith and to desist from fur-
ther aggressive activities On the
17th March, a note was also handed
over to the Pakistan High Commis-
sion in New Delhi refuling allega-
tions of alleged occuption of Daha-
gram by the Indian forces. The
note urged the Pakistan Govern-
ment to instruct the Chief Secretary
of Fast Pakistan to agree to meet the
Chief Secretary of West Bengal
immediately to discuss the situation.
It was further stated in the note that
the Government of Pakistan shoula
curb anti-Indian and communal pro-
paganda in the press and over the
Government Radio since tkis propa-
ganda can have serious reprecussions
on the minorities in East Pakistan.

There is no truth whatsoever in the
wild Pakistani allegation thai Indian
troops have committed aggressioi by
marching into the Pakistan enclave or
Dahagram. There are no Indlan
troops in the area. Only personnel
belonging to the West Bengal police
are patrolling the Indian mainland In
Tin-Bigha and they have never entered
the Pakistani enclave of Dahagram.
Strict instructions have been issued
that neither our armed police nor
Indian nationals of Cooch-Behar dis-
trict should be allowed to go inside
the enclave. Instructions have also
been issued to the local officers that
those of the residents of the enclave
who wish to go to East Pakistan
should be allowed {o do so without
let or hindrance. There can, «f course,
be no objection to genuine residents
of Dahagram, who have gone into
Pakistan. returning to their homes.
The Pakistan forces have tn stop fir-
ing into Tin-Bigha to enable them to
do so.
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It is extremely regrettable that the
Pakistan Government should do noth-
ing to prevent the wild and jrresponsi-
ble propaganda in the Pakistanj press
and over the Pakistan Government
Radio, both in East and West Pakistan,
calculated to rouse communal passions,
The Government of India have urged
the Pakistain Government to do every-
thing in their power to see that such
false propaganda is stopped, as other-
wise there are likely to be serious
repercussions on the minorities in East
Pakistan. Furthermore, the Gowvern-
ment of India are surprised that the
Pakistan Government should come
out with allegations of Indian ozcupa-
tion of the Dahagram enclave, which
are enlirely without foundation. The
Government of India hope that the
Pakistan Government will, as provid-
ed in the Ground Rules, refrain from
aggressive acts such as firing into
Indian territory and instruct the Chief
Secretary, East Pakistan, to accept
the offer of the Chief Secretury, West
Bengal, for a meeting of the two
Chief Secretaries at which any diff-
rences and difficulties could be peace-
fully sorted out.

The situation is such where ten-
sion is there, and exchange of firing
is taking place. As I have mentioned
earlier, the Chief Secretary of West
Bengal Government and the ILG. of
Police have gone to the spot, and I
have not heard anything from them
after their visit to that place. Ac-
cording to the latest information they
have not returned to Calcutta. I will
keep the House informed of develop-
ments and ] propose to make further
statements in the light of such fur-
ther information as may be available.

Mr Speaker: About the firing that
Is taf:ing place in the Indian territory,
is that being done from the Pakistan
area?

Shri Swaran Singh: Yes, Sir. None
of the Pakistani forces or any of
their police or army are on the Indian
gide of the border,

19, 1965 Pakistani Forces (Adj. M.4946
and C.A)

Mr. Speaker: Then 1 cannot allow
the Adjournmemt Motion.

Shri S. M. Banerjee (Kanpur); He
has not said anything about foreign
troops,

Mr. Speaker: 1 have made it clear.
I will give time to refer to clarifica-
tions now. Shri Banerjee.

Shri S§. M. Banerjee: From the state-
ment of the hon, Minister it is clear
that the Pakistanis are doing a sort
of conspiracy against India and they
are using their armed forces to shoot
our innocent people and loot our pro-
perty and kill some people and take
their property. I would like to know,
apart from sending these worthless
notes every time, whether the Gov-
ernment of India is going to take any
other steps like sending their army
or giving Pakistan at least an ulti-
matum through our diplomatic chan-
nels to the effect that if they behave
in this fashion,—they trespass into
our area and occupy it and they think
it is their own and not ours—

Mr. Speaker: So many questions?

Shri 8. M. Banerjee: Whether it is
alsp a fact—

Mr. Speaker: His question should
be simple and straight so that it could
be answered in a straight manner.

Shri S, M Banerjee: It is a grave
matter and everyone is anxious—

Mr. Speaker: I do not doubt the
gravity of it, but the question should
be such that it can be answered in a
straight manner. He is making it
more and more involved.

Shri S. M. Banerjee: My question
is, apart from the fact—

Mr. Speaker: He may ask only
about the action that the Government
propose to take to stop such things.

Shri §. M. Banerjee: Whether they
are going to engage the army and
whether it is also a fact that the
Chinese, the foreign people, with their
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troops, are provoking India through
Pakistan and they want to.. ..

Mr. Speaker: The Chinese who are
in this territory or in their territory?

Shri 8. M. Banerjee: They are in
their territory. (Iuterruption). I want
to know....

Mr. Speaker: Onder, order.

Shri Swaran Singh: The question
is based on this presumption that
there is any bit of Indian territory in
this region over which Pakistanis
have taken forcible possession. That
is not carrect. The rest of the thing—
use of army, etc.—does not arise at
the moment The situation is tense in
the sense that police firing ig taking
place, Our people are also defending
themselves. We are in our territory
and every inch of the territory is
ours. It is our intenlion to keep
every inch of our territory in our
possession.

Shri S. M. Banerjee: They have
peen telling like this about Berubari,
Latidilla and so on. They are not
replying properly. You should allow
this adjournment motion, Sir. Let
this matter be discussed once for all.

Mr. Speaker: That is a Jdifferent
thing about which I have already
given my decision.

Shrimati Renu Chakravartty (Bar-
rackpore): In this area, there are en-
claves which belong to India which
are Hindus' enclaves. Actually till
May, 1958 they have been coming in
and going out without passports, But
since 1959 Pakistan has driven our
nationals out of our own enclaves by
insisting on passports, whilst in the
case of Pakistani enclave of Daha-
gram, they have been continuously
going out and comingz in without
passports ang we have permitted
them. Will Government assure us—I
was not assured by the statement of
the Minister—that in future the
citizens of thig enclave will not be
permitted free entry without pass-
ports into our territory of Jhar-
singeswar or South Berubari, which
is Indian territory? It is because of
our preventing them to pass through
our territory that the East Pakistan
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Rifles have fired 15000 rounds along
that border.

Shri Swaran Singh: About the fir-
ing and its extent, I have already
g.ven all the details. About the move-
ment of Pakistani nationalg into the
enclave of Dahagram or out of it, on
that issue also, we will insist that the
reciprocal arrangements of uniformn
type are applicable to the Pakistan:
enclaves surrounded by Indian terri-
tory and the Indian enclaves sur-
rounded by Pakistani territory,

Shrimati Renu Chakravartty: Is it a
fact that nationals of our enclaves
have already been gqueezed out be-
cause of the fact that Pakistan in-
sisted that they must have passports,
whilst we have been permitting them
from 19569 to pass through our terri-
tory consistently without any pass-
ports, and now when we are insist-
ing, this trouble has arisen and they
are firing and forcing their nationals
to pass through our fterritory with
impunity?

Shri Swaran Singh: The Indian en-
claves in the Pakistan territary were
inhabited by Muslim Indian nationals
and also Hindu, 1on-Muslim, Indian
nationals. The plight of the nou-
Muslim minority, whether in that
enclave or in the Pakistanj area, is
iully known to this House There hus
peen the unfortunate exverience thut
all types of pressure were built up
by communal forces in Pakistan and
people had to leave that area, 'I'hgre-
fore, we should make some distinc-
tion on the community basis rather
than on pure nationalitv bagis. It is
a fact that some persons had to leave
on account, of conditions being un-
safe for them, On this mutual ar-
rangement, I repeat that we will jn-
sist on the same type of arrangement.
It may be either by passport or some¢
identity card or some other method,
but we will insist on reciprocal ar-
rangement for Indian nalion:ll? in
our enclaves which are in Pakistan
area. ...

Shrimati Renu Chakravartty: There
are no more left
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Shri 8. M. Banerjee: It is not true
How can they say that? Thou.ands
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of miles are under Pakistan occupa-
tion.

4952

Mr. Speaker: Shri A, P. Sharma.

Shri S. M. Banerjee: Let him clear-
ly state....

Mr. Speaker: He should be silent
at least for some time. He ghould
hear the answer also,

Shri S, M. Banerjee: But ihis will
go down in the country that Pakistan
have not forcibly occupied any inch
of our territory whed, in fact, they
have occupied. ...

Mr. Speaker: When ihe Minister
says they have not done it, I will
have to accept what the Government
says, at least for thig moment.

Shri S§. M. Banerjee: They have
themselves made a slatement in this
House that so many miles of our
territory have been occupied....

Shri Swaran Singh: Not in this
region; I have clarified that,

Shri S. M Banerjee: Now you say
50.

Mr. Speaker: He wantg to have the
lait word on every occasion.

Shri A, P, Sharma (Buxar): Ac-
cording to the information now given
by the hon, Minister, the firing i
continuously going on from 3 am.
on 17-3-1985 by the armeq forces of
Pakistan. What is the position jus!
now, at this moment? Secondly, what
arrangements have the Government
made, including sending our armel
forces, because on one side the armed
forces are firing whereps on the other
side, our side, the police are guard-
ing the area? What srrangements
have the Government madc for en-
suring that the firing will stop?

Shri Swaran Singh: As 1 have al-
ready stated, the Chief Secretary of
West Bengal and the 1.G. of Police
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have left for the spot this morning.
As T have stated, I will keep the
House informed of all the develop-
-ments, For the firing that ig being
undertaken by them, our people arc
also acting in self-defence.

Mr  Speaker: The anxicty of hon.
Members is, on one side they arc
using the military; on the other side.
our side, we are using only the bound-
ary police. The police might not h»
well-equipped or well-traineq as the
military on the other side.

Shri S. M. Banerjee: Thkey are us-
ing machine guns and mortars.

Shri Swaran Singh: About the
equipment that is being used, it neerd
not necessarily enable us {0 arrive a!
a conclusion that it is the military or
the armed force that is being used by
the other side.

Shri S, M. Banerjee: Sir, on a point
of order.

Mr. Speaker: No, Sir. He is not
allowing the Minister to say anything.
He has no right to interrupt again
and pgain like this. He will have his
own chanece.

Shri S M. Banerjee: I am referring
- to the equipments.

Shrimati Renu Chakravartty: The
newspaper says that light machine
guns were used.

Shri Swaran Singh: Oyn this issue
1 would appea] to all secticns of the
House to try 1o appreciate the situa-
tions, insteaq of saying something in
excitement. They should try to un-
derstand the situation I am the last
person to hide anything from the
House. I want to take the House an?
the country into confidence, because
it is a very serious matier, At the
present moment, according to our in-
formation, although ammunition of
the kind which T have described i
being used, there is no defence per-
sonnel 1no member of the armed
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forces of Pakistan, being used on the
other side. We are in touch with
all the developments and we will
take whatever appropriate action is
required to be taken, They should
not press me to give further de-
tails.... (Interruptions).

Shri S. M. Banerjee: Msy I ask for
a clarification.

Shri A, P. Sharma:
tion wWas.....w

Sir, my ques-

Mr, Speaker: Order, order.

Shrimati Renu Chakravartty: He

is asking only for elucidation.

Mr. Speaker: No guidance is neces-
sary. I have warned him at least gix
iimes. He should wait. Other Mem-
bers should also get their turns. Shri
Naval Prabhakar,

Shri S. M. Banerjee: Sir, we gave
notice of the calling attention,

Mr. Speaker: T have allowed him
an opportunity.

Shri §. M Banerjee: Sir, the hon.
Minister has stated that we ghould
not ask him further questions. We
have heard such a reply in the past
about China and we are now hearing
it about Pakistan when our territory
is being forcibly occupied....

Mr., Speaker: Order, order. The
hon. Member is getting irrepresible.
I have asked him again and again to
requme his seat but he does not
listen to me,

Shri S. M. Banerjee: 3Sir, are we
not entitled to get an answer to our
question.

Mr, Speaker: No, he is entitled to
get an answer only when 1 have per-
mitted him to put a yuestion.

Shri §. M Banerjee: Then, let the
Government not answer any question.
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TR W : NF {A {199 &1
qfte T 9A AR R gwATEAC R
FfEeTs THr 91 987 | ¥ TS @Y
T g R ag A fawww g
N FAAG  § 1 AAVFA & A
§ ANy ot @ & AT 9o Sy qe A3
a8 W@ E forg ¥ fr sreor & gakt fest
Ry ® T 5T GATH IO T G
TR o f
Shri S. M. Banerjee: Whenever any-
body says anything....

Mr, Speaker: Ordes, order. I will
now ask him to withdraw from the
House,

Shri S. M. Banerjee: 1 am with-
drawing but such....

Mr. Speaker: I would request
him. ...

Shri S. M. Banerjee: It is a peculiar
thing, The Government....

Mr_ Speaker: Now, in spite of my
asking him to withdraw from the
House, he is still persisting in obs-
tructing the proceedings.

Shri 8. M. Banerjee: T am not ob-
structing.

An hon. Member: He is,

Shri 8. M. Banerjee: It is the
treasury benches which are obstruct-
ing the proceedings. We are entitled
to ask a question.

Mr. Speaker: Not in this manner.
Unless I allow, they cannot ask ques-
tions.... (Interruptions). Unless I
call them, they will not stand up and
ask questions,

17 hrs.

Shri 8, M, Banerjee: They are los-
ing cattle and everything....

Mr. Speaker: Now 1 will have to
proceed further if he does not leave
the House,

Shri S. M. Banerjee: You may pro-
ceed against me but you should also
proceed against them.
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(Shri S. M. Banerjee then left the
House).

Mr. Speaker: Shri Naval Prabhakar,

sft vt : weme wErET, A Il
¥ e ¥ wrg g o fAorg faar @, e
37 97 Ty faam w530

weow wEvew : WIAE @SS A
g FL faar § 19T aggEA
AT F FTHFT T |

oft wrrdt : F @A A FTRIE
& w1 argan g 5 e 7oA T
%1 fasrem &, 39 qw me Qv fawre
Ll

WEIW WENY : TG | WA G5
&3 AT |

oft wrrgt : A e L

e wERw : W AT §eE
WM AYH w7 qgA § A Ay Wt
wr wig |

ot ar : KT §
(Shri Bagri then left the House)

oft wwm samee ( faeeft-w e ) |
war & o aar g f6 w8 7w wTI
& fi arfeerrr #1 w0 & Y Frreeere farden
wf s9ow v fear s @ @
YT WW G arey ard A A1 @8
o gard W7 A g aEEr W
goI Aw AR gy Ao g7

oft ek ferg: H €@ A TF AT &
T & 7 o @ e g A
It 2 M mwouwam A OO
Tt & @ v & 3 e g
TR o qATET 3w w3 aE wHaE g e
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[ =i faz]
T ATAA §, WG Fgl &1 HYAT a1d §,
gq foew &1 amgees qar fear oy,
forg # gg g1 @1 % & 18 ara foarm
g, OTER 1 $1E e A9 &, arEgw agi
q HATIET g7a9iw A8 FLW@ & |
7g faega Avafasr am § W
# 39 # g@R aET F@TE |
# g3 F @1 dFwey AT R FE Y
™ FaTg 6 gaame #, agEd
W ¥ grEY @AT §, S F AT

wET #T UEIegs T@AT 9ifgy, A f*
W fFm

st werme e (fawAe)
w&l AEET A AWt oAt faeqa av v
fear § |\ Hamaarg fs wagag @
qE B FATET A U fF g A wee-
o faeaiaa @ &, I A faax
iz 14t *r gargs 2, faaw safer
aad gUE A fAad aqd S
FT A TCE | AT IA F 7 §F TH
FY F1E TART & AT q® F aedl &

YR 93, q F4T ag FIT F
s ?

oft ot fag ¢ oY g & weT g
AT 8 qF7 7 99 F wiwE TN
g 1 Haagr fE Hgrow ), faaaw
¥ FrA T, ag I®T FaATAT AT |

Shri Nath Pai (Rajapur): Mr.
dpeaker, Sir, there is something very
(nunoug ang sinister cbout these de-
velopments and news ilumg coming
for the past one week or ten days.
There is a synchromisation of this
stepping up of the continuous, unin-
terruped, heavy firing with the let-
loosing and mounting of a new pro-
paganda by Pakistan to the extent
that India has committed cggression
and no less a person than the Fo-
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eign Minister of Pakislan yesterday,
after holding what is called a high-
level conference of senior inost Gov-
crnment officials, has declareq that
Pakistan has been alerted, All this
comes up after the recent visit of
President Ayub to Peking. Are these
developments, thig firing, this pro-
paganda, a precursor of something
bigger to come and, if so, is Govern-
ment aware of it and 1s something

more being done than asking the
Ingpector General to proceed, and
may we have an assurance on this

very issue because what is happening
is something very serious....

Mr. Speaker: That 1s all,

Shri Swaran Bingh: I shaire the con-
cern of the hon. Member that the
statements that have been made by
Pakistani leaders including the press
version that T have read of the Pakis-
tan Foreign Minister’s statement ac-
cusing India of agrression, are ab-
solutely wild and incorrect. I have
categorically stateq that in my main
statement. In such a situation, when
the other side continucs 1o stick to
making false allegations, we do our
best to state the position clearly a
ig known to us and alsp take all sleps
by way of precaution to safcguard the
integrity and the sovereignty of our

country.

Shri P. R. Chakraverti (Dhanbad):
In view of the obvious fact that the
recent visit of President Ayub to
China has intensified his egrre:sive
designg against India end in the con-
text of the unambiguoug statement
by the Foreign Minister that it m

have its repercussions on minorities
in East Pakistan, may I know whe-
ther Government thinks it expedient
to revise or to withhold the operation
of the latest order banning the entry

of minorities without documents to
India?
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Shri Swaran Singh: o, there is
no such intention at the moment.

Shri U, M. Trivedi (Mondsaur):
May I make one suggestion? In view
of certain statemenis by Shri Nath
Pai and the reply given Ly the hon.
Minister, woulq it not be possible for
the hon, Minister to call the leaders
of the various Groups and have a dis-
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cussion with them on this vital
matter?
Mr, Speaker: The hon. Minister

might consider that.
17.08 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Monday, March
22, 1965/Chaitra 1, 1887 (Saka).
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